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MR. SPEAKER: Mr. Satish, Agar-
wal, it is already 6 O’clock, You may
continue tomorrow. The House will
now take up Half-an-Hour discussion,

18.04 hrs.
HALF-AN-HOUR DISCUSSION

CREATION OF EXCESS POWER GENERATION
CarPACITY

SHRI NIREN GHOSH (Dum Dum):
Mr. Speaker, Sir, in regard to the
power position the Government is
saying that they will generate excess
power. ..

PROF. MADHU DANDAVATE:

Exceass political power.

SHRI NIREN GHOSH: I think Prof.
Dandavate ig right when he says poli-
tical power. 1 agree.

Now, let me first deal with the situ-
ation gag it exists today.

First of all I will take the hon.
Minister, Shri A. B. A, Ghani Khan
Chaudhuri. Where is he? He is not
here. I want him. He was the Min-
ister in charge. In 1947 the eastern
region had more of installed capacity
than any other region of the country.
Now it is just at the bottom of the
rung. Please remember that during
1972 to 1977 he was the Power Minis-
ter in the biggest State of the eastern
region next to Bihar. And the second
thing which I would say ijs this. In
1960-61, the per capita consumption
in West Bengal was 84 Kwh. In
Maharashtra it was 73 Kw.h. From
1973 to 1978-79, it has increased to
210 Kw.h. in Maharashtra. In the
eastern region the figure shows 4755
m.w. This is the latest position. In
the Western region, which was" far
down below, the present figure is
7389 m.w. In the North, which had
no electricity proper, it is now 7700
m.w. In the South it is 6497 m.w.
Regarding growth rate, you find this:
Eastern region 5 per cent; West 19.5
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per cent; North 16.8 per cent; South

6.5 per cent. So, in order to provide
the infra-structure in the country,
throughout India, the Government

ought to have seen to it that there is
even rate of growth of electric power
in all the regiong of the country.
Since there jis acute power shortage,
it also testifies to the bankruptcy of
their policy.

18.50 hrs.. .
[Mer. DeEpUTY-SPEAKER in the Chair.}

This hon. Minister, during the five
years, when he was Power Minister
in the State, inducted 10,000 to 12,000
persons into the State Electricity
Board with no jobs at all. And it is
they who are now sabotaging power
production there. When he talks of
Excess Generation Committee, I would
say, 1 have not seen a more incompe-
tent Minister thap him in my life.
He should resign. (Interruption)

MR. DEPUTY-SPEAKER: He is
talking about West Bengal.

SHRI K. LAKKAPPA (Tumkur):
If West Bengal Government is incom-
petent we cannot help it, but he can-
not say, the Minister is incompetent
and so on.

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): This partic®lar
word hag to be withdrawn,

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI P, VEN-
'‘KATASUBBAIAH): Sir, we have to
see whether the word ‘incompetent’ is
parliamentary or unparliamentary. If
it is unparliamentary it has to be ex-
punged...

SHRI K. LAKKAPPA: 1t should be
expunged ...

MR. DEPUTY-SPEAKER: I would
not say that it is unparliamentary.
But all the same I would say that
Mr. Niren Ghosh does not use such
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words against anybody, not exactly a
Minister ..

SHRI NIREN GHOSH: I am not
bringing in the items for which his
name has been sent to the Prime Min-
ister. Now I would point out to you
how the Central Government has
sabotaged power generation. There is
one AVB boiler which hag been jnstal-
led in Santaldih. This js not made to
Indian specifications, but to European
specifications. When the Chief Inspec-
tor of Boilers refused to certify it,
then, under pressure from the Centre
he was removed. Mr. Chaudhuri was
then the Power Minister in West Ben-
gal. He wag removed and that un-
suitable boiler (Interruptions)

MR. DEPUTY-SPEAKER: Please
address the Chair. Please listen. The
hon. member should address the Chair
and not the Minister direct. That is
where the trouble starts. Please
address the Chair.

SHRI NIREN GHOSH: The Chief
Inspector of Boiler, who refused to
give the certificate wag removed.
Another was made to certify and
-those boilers were installed, killing
Santhaldih project. It was admitted
on the floor of Parliament several
yvears back. DVC is under Central
management. It is supposed to give
us ,at least 1500 mw_, Now the latest
figures that have been doled out speak
of 300 or 350 mw. Now the Govern-
ment ig talking of building some super
thermal power plants. I demand,
why not these plants be installed in
‘the eastern Tegion. The maximum
attention should be paid to that region.
If not, why not? That region was
the top-most, but hag now come to the
bottom in the list. All industries are
suffering., You have killed that region.
I do not say that you should not instal
power plants any more in any other
region. But the maximum attention
is to be paid to this area. If the ther-
mal power plant in Bihar could be of
the capacity of 2000 mw, why not
"Farakka thermal power plant also be
~of the scale of 2000 mw? T demand
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an answer from the Minister. The
power deficit ...

MR. DEPUTY-SPEAKER: Please
come to the question.

SHRI NIREN GHOSH: The power
deficit in 1979-80 wag 16 per cent as
a whole throughout the country. In
January—March 1980, it was 21.6 per
cent. The figure for the correspond-
ing period of 1978-79 wag 11.7 per cent.
During this regime, it has jumped up
by 10 per cent and there js an acute
power shortage. That js their contri-
bution.

At the end of February 1980, in the
northern region, the power cut was
50 per cent and above, in Maharshtra
-35 to 45 per cent, in Karnataka—
40 to 60 per cent and in the eastern
region—28.5 per cent. The power cut
is less there. In a country like ours
with big rivers over-flowing, the
maximum power generation should
come from hydel power. This, they
have not done. The hydel power con-
tributes only 45 per cent of our total
power output. That is the position.
My question is, why not the position
be reversed so that hydel power con-
tributes 70 per cent and the atomic
and thermal power contribute only
30 per cent. What js the explanation
for it?

There i a process called Magneto
Hydro Dynamic generation process, by
which a greater amount of coal is
transformed into power. This is the
newest process that js being adopted
by the USSR and the Western coun-
tries.

The technology is already known.
Why are they not adopting this
technology is my question when
the entire country is duffering from
acute power shortage. It is disturb-
ing to hear the Finance Minister say-
iug that they have crossed the hump
as regards power generation. God
save our Finance Minister.
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The basic point ig that there is
inadequate expansion of power. As
regards coal, that is also under this
Ministry. There are Tubes, etc. pro-

duced by BHEL. I do not know’

whether the Transformers are gquite
okay. They are installing hoilers
from AVB. That i a multi-national
company. They have greased the
palms of high-ups to the tune of lakhg
of rupees. Wherever they have instal-
led their boilers, they have killed the
power projects. That has been the
position.

They have no idea as to how to
expand the power generation. There
is inadequate expansion of power
generation. They do not know the
requirement: there is no perspective
planning. They have no jdea as to
how much power would be required.
As far as this Ministry is concerned,
1 know, they are talking of two things
at present. They are saying that in
respect of those units where the
plant-load factor is less, the power
generation is less. According to them,
whatever the condition of machinery,
the coal supplied is of inferior quality
containing big chunks of stones, and
such a short supply of coal causes
frequent break-downs and frequent
leakages. The short supply of coal
has been a fundamental factor contri-
buting to the acute shostage of power.

Another thinz that I woulg like to
refer to ig tha2 atomic power. Though
it is not under this Ministry. I am
within my rights as we are on the
quection of power. In the modern
world, particularly in Western Europe,
France and other countries. and to
so ne extent in USA and to a signifi-
cant extent in USSR, atomic power
contributes greatly to the generation
of power that is required in all
spheres of life. In our country, atomic
power contributes only to 1 per cent
or so. That is the contribution from
atomic power. 12 projects are behind
schedule by 5 to 7 years We have
“ot been given a proper idea about it.
Our country needg it. why should not
the Government go in for atomic
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power on a big scale and develop
atomic power plants? We have got
uranium; we have thorium available.
A proper geographical survey has not
been done. If we do that, we will
find more of uranium and thorium.
That will solve the power shortage to
a great extent if we go in a big way
towards atomic power projects.

Now, they say that wherever the
plant-load factor is a little bit less,
they wil]l send their experts. ‘“Power”
is under the State List. If after that,
the States cannot immediately step up
power production with the present
machinery, when no proper mainten-
ance has been done, when proper sup-
ply of coal has not been given and the
ash content is too high contributing to
frequent break-downs, contributing
to frequent leakages, if they cannot do
it, they say, they will take over.
I warn the Government not to gver-
step their bounds. Not only that They
want to give it to the private sector.
Power has been reserved for the pub-
lic sector. Tatas have already been
given one hundred megawatts. It has
been installed. They have applied
for a licence for another 500 megawatt
capacity. Government must not clear
such a licence to the Tatas or allow
any private sector to come into the
power seltor.

Whenever the State Governmepts
want heln, Government ghould give
them all possible help, and give them
spare partg and allow quick and swift
imports. We don't as yet produce
them indigenously.

About the Government which can-
not generate power in DVC, who will
believe that if they take over, they
will generfate power? Whatever
power they have, wil]l go out.

About the 10-year expansion pro-
gramme which they have taken up,
it will be good if they expand in a
proper way, and provide for super
thermal power plants. Dharia, Rani-
ganj and Kothagudem are the places
ideal for big super thermal power:
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“plants. They should be at the
pitheads. Having them at these and
other places together, we can march
towards solving the power crisis.
Because this Ministry has deplorably
failed, it should be re-shuffled. And
this Minister should resign.

"THE MINISTER OF ENERGY AND
"COAL (SHRI A. B. A. GHANI KHAN
CHAUDHURI): The hon. Member is
used to hurling abuses at me. So,
let him do it. It jg neither here nor
there. The most important thing to-
day is to improve the power position
in the country.

I am glad to inform the House that
the hon. Member is not uptodate. He
should be uptodate. In no State nor
in Wost Bengal—is there a heavy
power cut. If it ijg there, it is the
very negligible minimum—except. I
think. 25 per cent or approximately
that much in U.P. A hopeless situa-
tion is there in Bihar, West Bengal
and to some extent in DVC.

The hon. Member does not know
that DVC has improved a lot. And I
think he has no occasion to rejoice,
because if DVC js not improving he
will rejoince. But because DVC
has improved, he has nothing to
rejoice over. DVC is now generating
600 megawatts or sometimes 700 mega-
watts. I have no doubt that if they
can do away with technical deficien-
cies, further improvements will be
noticeable,

There is nothing to be happy. whe-
ther it js private sector or Central
sector, if power generation is not good.
Normally, there should be 55 per cent
capacity utilization. But if jt is not
there, it is not a very happy thing.
We are tryving to persuade the State
electricity boards: we are trying to
prevail upon them to improve their
efficiency.

So far as West Bengal is concerned,
I have met its Chief Minister: and
whatever help he has asked for from
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me, has been given. He has borrowed
the present Chairman from me. I
have given him. Whatever help he
has asked for from time to time, we
have offered that help, and will con-
tinue to offer such help.

The hon. Member should talk to
the Chief Minister about this; and he
should know this. We are sending
task forces. If they want a task
force, we can send it; but it is for
them to decide.

With regard to the imbalances the
hon. Member has pointed out, you
know_ Sir, that the imbalances were
there and you cannot do away with
them in one dav. But in order to
avoid these imbalances, we have
introduced the national power grid
system—where power flows from one
corner to the other. This is the
quickest way to do away with im-
balances. Construction is going on.
In the Conference of the Ministers
of Power, most of the Chief Min-
is‘ers and Power Ministers, including
his Chief Minister have accepted the
national grig system. With regard to
super therma] power plants, the
present policy is thai wherever there
is coal and water and technical pro-
vision is there, we will construct a
super thermal power plant. The hon.
member probably does pot know
about it For the information of the
hon. member, I am telling that al-
ready 1000 MW plant in Farakka has
been sanctioned. We are trying 8
make it to 2000MW: and verv soon,
I will be able to inform him that in

Farakka 2000 MW plant has been
sanctioned. In Bihar in Khalgaon
we have alreadv sanctioneg another

plant of 1000 MW. In DVC area, ‘we
are alsn thinking to have another
600 MW extension of power; and still
we are searching other areas where
we can have a suver thermal power
plant either in West Bengal or in
Bihar: where we can have water, we
are also thinking of another super
thermat power plant

SOME HON. MEMBERS: Orissa.
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MR. DEPUTY-SPEAKER: Do not
interrupt him.
SOME HON. MEMBERS: Talcher.

SHRI A. B. A. GHANI KHAN
CHAUDHURI: There also we have
selected a place for a super thermal
power plant. As we have said, it is
not only that we are thinking in the
five year plan terms, we are thinking
in terms of . .. already, we have
sanctioned cleared a project. I coH
inform the House that in the Depar?®
ment of Energy, in the Sixth Five
Year Plan, you will see that we have
cleared all the projects and they are
under construction; and we are de-
termined to do the job in time. We
have taken this as a challenge, We
will do it in schedule time. We
‘want to avoid slinpages; there will,
bPe no slippage. We want to furn
the table and I do say with all
seriousness al my command that
even in the 7th Five Year Plan, we
are thinking and we have also cleard
a lot of schemes that have been sent
by the State Boards. So, this is the
p sition. I can assure this House
that probably till March, there will
be no shortage of power; shortage
will be unknown; it ‘will be unknown
in power sector except one or two
States for which I am sorry,

MR. DEPUTY-SPEAKER: Now, Shri
Niren Ghosh will change his opinion.
He is a competent Minister,

(Interruptions) -

MR. DEPUTY-SPEAKER: Take it
in a lighter way. Shri Lakkappa.

SHRI K LAKKAPPA (Tumkur):
Mr Deputy Speaker, after hearing the
hon. Minister of Energy and the dis-
cussion arising out of the statement
made by our Prime Minister for in-
creasing 10 per cent generation of
power in the country, it is very nece-
ssary that a plan has to be envisaged
by this Government.

Mr. Ghosh was very much agitated.
Even his State has not submitied any
proposal to the Centre. After hearing
the statement of the Prime Minister
of the country and after hearing the
hon, Minister we should be happy
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that this country will shortly aug-
ment generation of power and make
this country prosper.l] would like to
know from the hon. Minister whether
this Ministry has received any spe-
cific proposals from the States in re-
gard to the implementation of certain
projects I would like to know in
particular about the Karnataka Statle.
Karnataka State has envisaged ther-
mal projects. That is the only State
whi~h has submitted the proposals
earlier than other States, The pro-
jects are pending for want of finan-
cial assistance. There are a lot of pro-
grammes and projects which are on
Hydel projcts in Karnataka and other
States. I would also like to know
about the financial allocations for
speedy implementation of Hydel pro-
jects so as to supplement power. In
this connection I would like to pose
a question—is there any task force
envisaged by the Ministry to co-
ordinate and also to have specdy im-
plementation of these projects in
order to meet the situation in this
country? Is there any expert
opinion?

In his reply the hon. Minister state-~
ed on 22nd that Britain and German
experts have also given some recom-
mendations regarding implementation
and augmentation of certain projects
and there are other expert opinions or
some such thing. I would like the
hon. Minister to elaborate on ethis.
He may kindly see that there is no
shortage of power in the country =nd
a little dynamism will be shown by
the hon. Minister. I am very happy.
I shall congratulate the hon. Minister
if everything is translated into action
as has been stated by him in his
speech.

Will the hon. Minister reply to all
my questions?

MR. DEPUTY SPEAKER: Mr. Ram
Vilas Paswan. Discussion itself is Half-
an-Hour_ Please be brief.

it vw fyerw qremen (gIS{rge ) ;o wAr
waraT ¥ wgr av fa fagre ot sfews goda & 0
IAHT F1E AT qE | AR WOTANX @ )
& wawar § fin sq@ Wt wdT € s T4
qYC oft @@ st & 1 afcat F wE Wi &
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AT AT @ar @ A1 QAT & w7 W @
FT Wl I T & faq B gN qitg A w=-
1 HIT § ) TH1T HY 7T & fag o 7 faar
HTAT & AV 7 A& Frar svear & fa qrT Iy
WT @ T /A F AT | AT FT R
FTEA WG AT —

MR. DEUTY-SPEAKER: The

body should accept that medicine!

Wt W feamm qrewm @ w9 g9
f& 11 =€ ®Y gt "AgRT ¥ W1 A fzar
2 U qHT qTAT @A F FEEAH W FEANT
¥ A AW 15 JATE F 4T
I 22 qATE ®T #4797 ? U& A1 FES &,
&, TF AT FFAEA | agelt arTFg faar W
FHIT & UK AT AAATZ FT AT g4I qAESA
qraT B EaT Hfam | gadrarT g fzar
HAFZ T wANfafAET Wi ww 0 39w
T F2X & 22 A w1 & q@r 78 FeAT

& QIoF qTRA 7eq QAT AGATE 1 1972
A UF NE GAST A AT GG A AL 9
fagqy fer@e fear ar fx qrac widw &1 @1
#q  (qq &€ 770 fawsw gy & faam w1
foz BT qv qTa7 Swa qa10 ST F 1 ag
1972 %1 wEq FAAY £ foard 21 zA
T AFT A TFr40T AT fagr 9T | THT &
T 9T fagT w17 & 1977 & 97 77
7 ¥ f9E FEg geer w7 WA 6 (AT N
FET 74T 97 f FEIATE A 17 gITL AAAIE T
95T qTAT WAT AA1AT ST A(few W)
oHl &I qEAwr gfer ¥ FiwEw T
wrariafadt 9 «r 399 ar 1 gEr wERI A
2L ¢ fw orisfafady fwe a8 fa=r &)
ag frae ¥7r @ard 2€ Adr & @z e
qUAT ST ¥ g fagre vy fama aE,
= T

3000 MW Thermal Power Station Pro-

jeet Feasibility Report Vol. I 1977.

z wenidr fwOie &1 Hgggswarzfa
TEFT [T G2 qT @y * FI THTHEA &
w17 gg w4 O Adrg goeEra foe
g Twr & grewy gaafs ¥ awr o@Tw o
AT g ——

MR. DEPUTY-SPEAKER: It will

be definitely examined.
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st o fesra qrewmw ¢ 2T a9 CRAfER
FIA N

gtz ®Y qiar & fa 9% 7wy @ fRar
T |

g7 wdr "ERE ¥ WA w1 a1 fwar
WX &g % ow g1 Farare #1477 €HF 91X
w/wa aar stgm 1 33 {zwre & fa am
FALHTINATATY | TAF 81 A & giodh gy
T TEAr WEw § ) wee & ug g
z f& sgEfsias a9 s glear & qafas
gl T 3123 fafeds za wrgar IuTew §,
FEAME & A ¥ | WAL A7 FHOT JAAE
T IA yTq qgT NI § a7 g ATE A ATYR
¥ w17 &Y fafaaq o7 Srar a7 J9E &
¥ omAm 0 gw AW g 400 fafamy @w 6l
FgT Iaasa g 31 23 fufswa =4 | Io®
JTE cHTIT KT ATEF TE GT wew FTowTIAT 7
FIGS T FHT & A¥-T F AT @F @0 28
Y IR TG 97 FAT AT & 1 F@HAT g@AT
2 f& 3 000 WTATZ FATIO FFAATE T "W 2
THIT HMATe FATEY  FvwT ¥ Ol7 THeaT
FqIZT FET A A AT FJTE a1 A Wy feTdy
FraAl 797 w30 1 FET T F1%F ®) gfawr
faardr  Afas foe o @Y, ASwEIgT oTav
LT T FIA 7 IT 1A AT & & 1 AG
off  gUT Qv LA FA AT 6 AT qui
Ar saifesn aferwm & o F=AT |

zair ot foz #T &7 @iE awa F AT
Fgamra w1 g4 afera & 24 feeweT o
FEr 2 1 wiga ST & fE FET 1,000 T
1 T v &, & wiAr Weed g {3 @41 arm,
gt A 7ET s 7 fww et atwsw ver @
gAYy faAd G W STAT G aeer wfvae

g

‘T oA 97 7 wfww @ fx owig
FZAMTT F Uk J47 GHT q17 #UA ATEY
fYr 3 W AWIAIZ &T AWML |

# 7z 9 QAT TiEAr ¢ (& s q27 T1977
JgT 8, oTAY U &, IHT FEN F WIGHT
Fuaey 2, wa ¥ ATl AR &, WegT SUA
& gua ¥ wifzardr s@raT @, &1 feT agr
F01 FET 3 2ATT AMATT & qHT LA AN
g 7 afz sq TET TREIT A FAR FEA
& fy a@t 3 71T WTATZ ®T A0AT AIEA &
1 S ATAT FT FA HIHT I @I 3

*The Speaker not having

-

subsequently accorded the necessary

permission, the documents were not treated as laid on the Table.
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W I¥ AT w7 g fAgrT Y graw wy
Duew wgr g, oY war fagre § fat Wl
WE WY QW q<g T GRS qrAT QWA {1
:ﬁrﬂfmﬁ;{i%i? afz g, @ 7@ WIE

«f CRTwETT wet (9EAr) o SqTeE
agraw, fawrsly #1 wHr K N wFeAr gAR
2w & &, ug wafafza & zr‘rﬁwmf’rﬁqjsi"c
qed faa wa' wERw 7 aga AEATEl A
¥ sriow x¢ & aga aR weAy ¥ fawdr
%z 9gs & HETad A agd & L Tar §,

4 Tl TTETR arrfff;ﬁ ﬁﬁt.mé ug

w & gaTd T
;,E%ar:i usai ¥ wvy fewwa &+ gf W<
FaR 2w W fRFwa § ) TEET g fAwrad
# fro %@ 10 AT ® graAT MK @
fra® W= 28,701 FAmMATe fawdy o

FTAT ATES

fagre *Y arg wIgx  gAr WY WA
g g fe gt dd aga wgd
AwH ) warsy A &, AfFT qga w@h
g

# fagre &1 &7 FgA1 g g fagr<
faga @1 ¥ IETO ¥H qT FJgA 4
¥rfraci ®r fadw & 3fqw & faw K
97, FE A &I IA&r qiEx & ) FWT TE
ax ¢ f5 I Awz arfes w17 & ax &
gHfrar ‘T & & ¥ g8 T feed)-
SgwA T grgy A 9w w1y, faaw wgax
qer qary S fage & gaX fawsr & w12
A & IJHTIA WL g T41q &, ar

*4

?
foq Tt & W Frd-
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T wr & W T FETE T WL I AWV
¥ fagre wy fawrdr wwe & gigar @y v
woy fear & g9 grar & qI F gL
;“r?ﬁvﬁrm 2ok g Far woar gy

wft madia maew 7 wEgaEwim ¥ AW
qTaY TSWH TTA FI aTq FEl & | Ta4H WATAT
FFHTILT AT FEPT F w7 aFq qrAT

AT ¢ AT TG TE &1 H AE ATHAT
qrgar g fF xw i owE) & Ay #
gt & graar fwe w9 ¥
2 #IT SEsT WA FETA & fAQT FIHTY W
srdqrt w¢ W g1 fagre § o faasn
g% & S AT H g WAl " T A
Fgr &2 & 7z & @A drwd 1w
g7 FIA1 ® fwar «d, v gw q¥ fFegeaw
FY fawsdl T FFx 1 " AMAAT  ATEAT
¢ fr wYEr adr g7 @€ w FAr  FT fawsr
AT FIA AT AATHIGL qaT Hfegrx &
wig qraT @ux oqifas w3 & qIy A
gq gz war feqfa g

SHRI CHITTA BASU (Barasat):
1 will put very  straight forward
questions. My first gquestion is re-
garding the policy approach to the
problem. This question has been rais-
<J many times and even today and I
hope the Minister would be kind en-
ough to aswer it. There is a move on
the part of the Government of India to
grant licence to the private sectar to
generater power, This is in viclation
of the industrial policy of the Govern-
ment. Would the Government kindly

* explain its policy in regard to licen-

sing the private sector in the® matter
of generation of power. Secondly,
Government have claimed that cer-
tain effective measues have been
taken to improve the power situation.
Even today afternoon the Finance
Minister in his speech has said or
claimed that the hurdle has been
crossed,

Now, 6 I have got a report with me
which says that according to the esti-
mate of the improvement measures
that have already been taken, if
everything goes well and on schedule
the power deficit will be reduced
from 16.1 per cent as at present to 7
per cent in the coming year. The
question is, even if all the improve-

~ment measures materialise and it
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goes as per schedule and bears the
desired result, the country is to suf-
fer a shortage to the extent of 7 per
cent. Now, may I know in this con-
text from the hon. Miunister: Are we
going to be in a perpetual shoriage
for power? If not, by which time, by
which decade--as he has mentioned
about the programme for decade—
by which and what decade we shall
be afreed from the shortage of power?

SHRI A. B. A. GHANI KHAN
CHAUDHURI: Mr Deputy-Speaker,
Sir, Mr, Lakkappa, an eminent
Member, has asked about the 10 per
cent reserve which was advocated by
the Prime Minister in the Power
Ministers’ Conference. Well we have
taken note of this, the Planning Com-
mission have taken note of it and our
planning is going like that so much
so that all the time we can have 10
per cent spinnig reserve so that the
load sheding which is a normal
phenomenon today, that sort of a
thing does not exist. He has asked
me about some hydel projects in his
State. I can tell him that I have rc-
ceived a number ~f | ydel project re-
ports through the Central Electricity
Authority from Tamil Nadu., Kerala,
Karnataka and Uttar Pradesh. But
there are certain disputes among
the States and unless there is
an apreement about thte infer-State
aspects it is difficult for us ipg act on
them. 1 can assure the hon. Member
that we are inviting soon all the con-
cerned Stales on this and we try to
resolve the difficulties and in no time
we will give you a green signal.

With regard to Khalgaon, the hon.
Member has shown me a book. Pro-
bably he does not know. ..

AN HON. MEMBER: It is a report.

SHRI A. B. A. GHANI KHAN
CHAUDHURI: He does not know pro-
bably, he should know that the feasi-
bility report is an incomplete one. It
does not satisfy the Central Govern-
ment in all its aspects and he should
also know further that this project
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report has to be sent to World Bank
because we expect a lot of assistance
from the World Bank. So, we have
asked to make this project report up-
to-date and the NTPC will prepare
this project report ang there is no
quarrel about 2000 or 3000 or 1000
MW. As I have said in unequivocal
terms only the other day, “here
is no controversy whatsoever about
1000 MW. If the coal deposits
justify 2000 MW, we are going
to have 2000 MW, There 1is no
doubt about that, but 1 as a
Minister, as a lay man cannot inform
the House unless I get the expert’s
report. About 1,000 MW they have
assured me. The coal people have
told me that this can be done. If
they assure me about 2,000 MW, I can
assure the House, That is the pro-
blem.

The hon. Member probably does not
know that only the other day I had a
prolonged discussion with the Chief
Minister. We are trying to help them,
to find a way out  Probably the in-
staled capacity in Bihar today is ap-
proximately 800 or 900 MW, but what
is the generation today? If I men-
tion it, you will be angry. Generation
of electricity isin the Concurrent List.
The State Electricity Board 1is the
supreme authority there. We only
send suggestions, try to persuade them,
prevail upon them, send our task
force ete. Generation today is 125
MW. A few days back it was a big
zero, That is the situation in Bihar.
Naturally if T criticise the State Elec-
tricity Board, it is not because I am
angry with that State, but because of
their performance. The nation can-
not suffer like this. It is not because
there is the CPM Government that we
decide in one way., That is not the
case. It is the functioning. There
must be better performance. That is
the whole point at issue.

Another problem has been put to
me. 1 have been misunderstood more
than once. What I have said is that
the private sector came and criticised
the Government. I tolgd them they
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only criticised us, they do not any-
thing themselves. I asked them to in-
vest the money and generate 2,000 or
3,000 MW near some coalfields, but
one condition is that they will sell the
power either to the State Government
or the Central authority. They will
not be able to distribute it, They will
have no transmission line. But un-
fortunately I have been misunder-
stood and misquoted. I never said
that the private sector can start power
generation.

MR. DEPUTY-SPEAKER: What
you stated was joint venture, both
private and public.

SHRI A. B. A. GHANI KHAN
CHAUDHURI: In Europe it is the
normal thing. If somebody generates
power, it is sold to another country
acrosg the frontier I do not think
there is anything wrong in it to buy
power, I would like to inform the
House that nobody has come forward.

SHRI CHITTA BASU: Tatas.

SHRI A. B. A. GHANI KHAN
CHAUDHURI: Tata is only a licencee.
The Calcutta Electricity Supply Cor-
poration is only a licencee. You have
given them extension, There is
nothing wrong in it,

SHRI NIREN GHOSH: It is vour
Government which has given.

SHRI A. B. A. GHANI KHAN
CHAUDHURI: Why are you touchy?
There is no need to be touchy. One
has to admit the fact that the per-
formance of the Calcutta Electricily
Corporation is the best today. One
has to admit. You cannot dispute this
fact. About Tata we have not receiv-
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ed any formal proposal. (Interrup-
tions)

SHRI RAMAVATAR SHASTRI:
What about Kosi?

. SHRI A B. A. GHANI KHAN
CHAUDHURI: It is an international
river. Naturally international agree-
ment hag to be reached. We are
obviously persuading them. Unless
the initiative comes from Nepal...

SHRI RAMAVATAR SHASTRI:
Have they objected? According to
my information they have not ob-
jected at all.

SHRI VIKRAM MAHAJAN: They
have not given clearance so far. We
are persuading them.

SHRI RAMAVATAR SHASTRI: It
is not true. (Interruptions)

SHRI A. B. A GHANI KHAN
CHAUDHURI: My honble friends if
they think they are the fountains of
truth and we are the fountains of
lies then T am extremely sorry. Only
the other day the Vice-President of
World Bank was here and we discuss-
ed many projects of Nepal. He also
expressed his desire. I told him that
from our side we will take all the
jinitiafive and we are taking the ini-
tiative. That ig the position. Nepal
is a sovereign State. TUnless » they
agree we cannot just do.

MR, DEPUTY-SPEAKER: The
House stands adjourned to reassemble
tomorrow at 11.00 a.m.

19.02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
July 31, 1980/Sravana 9, 1902 (Saka).

4
GMGIPND—job III—1745 LS—6-10- 80—890



